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IN tUE CENTRAL ADMINISTRATIVE TRILflJN*L HYDERABAD BEnCH AT HYLERABAD 

O.A.NO. 548/90 
Date of Order;22-1-199 

/ Between; 

/ 	M. turyanar ayana 
.. 	 Applicant. 

and 

1. The Divisional Railway Mdnager, (F)33, 
S.C.Railway, sécunderabad A.P. 

2, The Divisional Railway Manager (P)BG 
Hyderabaci Division, S.C.Rly, Secunaerabaci.A.p. 

.. Respondents. 

For the Applicant: Mr. K.Sudhakar Redcty, 
For the Isponaents: Mr.J.Siddaiah, SC for Rlys. 
CORAM; 

THE HON'BLE MR.T.CMRNIEASEKBAR REthJY z MEMER(JthL) 
The Tribunal made the following Order s- 

fIirpiicant seems to have applied for special pay of Rs. 35/-

as he is working as Senior Clerk in Engineering tepartznent of the 

Respondents, when this matter came up for hearing today Mr.Jalli 
Siddaiah filed a copy of the order showing that the special pay of 

Rs.35/- had been sanctioned to the applicant as prayed for by him 
In view of the said orders passed by the respondents granting special 

pay nothing survives in this O.A. for adjudication. Hence this O.A. 

becomes infructuous and the same is dismissed as infructuous with 
no ot(der as to costs. 

Lpit7Thflflat(J) 

To 
The Divisional Railway Manager, (P)EG. S.C.Rly, Secunderabad.A,p, 
The Divisional Railway Manager (P) MG, Hyderabad Division, 

S.C.Railway, Secunderabad, A.P. 

3. One copy to Mr.K.Sudhakar Reddy, Advocate, CAT.I-iyd.}3ench. 

4. One copy to Mr. .Lsiddaiah, SC for Rlys, CAT.Hyd.Bench, 
5. One spare copy. 

F" 
"-I 



c. 
flED BY 	 COMPARED RY 

CHECYEn.By 	 APPROVED BY 

IN THE CERPPaL ADMJNIsTpApIvE TRJEIJp. 

RYDEPABAJ; BENCH AT HYDERABAD 

T.FE HONtBLE. 	
. 	 V.0. 

THE HON'BLE MR. 

THE HON'BLE 	 REDDY; 
p4(JUDL) 

THE HON'BLE MR,0y; MEMBERJDL) 

DATED; 	.1192 

0 RDEWJ1Jp. 

R. 

O,.A.Nc. 	
IS 

	

/ 	- 

Adm4tted arid J.nte/rjrn darecti-ns 
.]-ssu 

Allc>w d 

	

Dispr, ed of , with 	ons~'----j 
Dismissed-I 

Dismissed as Xiltdzawn 
Dismissed for au1t. 

MA Ordered/ejcct 

Nc order as to costs. 




